Kotak Bharat Sookshma Udyam Suraksha
UIN: IRDAN152RP0004V01202021
Additional Covers (Add-ons) Wording

1. Accidental Damage
In consideration of the payment of additional premium, it is hereby declared and agreed that the policy
is extended to cover direct loss or damage to the property described in the Schedule due to accident
from any fortuitous cause subject to the terms, conditions and exclusions herein. The limit of indemnity
shall not exceed the limit specified in the Schedule against this extension.
Below exclusions will be applicable to this coverage in addition to the policy exclusions
1. Loss, destruction or damage to bullion or unset precious stones, any curios or works of art,
manuscripts, plans, drawings, securities, obligations or documents of any kind, stamps, coins or
paper money, cheques, books of accounts or any other business books, computer systems records,
explosives unless otherwise expressly mentioned in the policy.
2. Loss, destruction or damage to the insured property premises caused by change of temperature.
3. Loss or damage by spoilage resulting from the retardation or interruption or cessation of any
process or operation caused by operation of any of the perils covered.
4. Damage to belts, ropes, chains, rubber tyres, dies, moulds, cutters or exchangeable tools, engraved
or impression cylinders or rolls; object which are brittle in nature and all operating media (e.g.lubricants, fuel, catalyst, refrigerant, dowtherm), felts, endless conveyor belts or wires, sieves,
fabrics, heat resisting and anti-corrosive linings, packing materials, parts not made of metal (except
insulating material) and non-metallic linings or coatings of metal parts unless caused by Fire,
lightning, riot, strike, malicious damage, storm, tempest, flood or inundation.
5. Loss or damage by electrical/mechanical/electronic derangement or breakdown.
6. Loss or damage due to termites, moths, insect, vermin, inherent vice, fumes, flaws, latent defects,
fluctuations in atmospheric or climatic conditions.
7. Loss or damage due to collapse, settlement or bedding down, ground heave or cracking of
structures or the removal or weakening of support to an insured property.
8. Loss, destruction or damage caused by
a. corrosion rust wet or dry rot shrinkage evaporation loss of weight dampness dryness
marring scratching vermin or Insects
b. change in temperature colour, flavour, texture or finish
c. joint leakage failure of welds cracking fracturing collapse or overheating of boilers
economizers, superheaters pressure vessels or any range of steam and feed piping in
connection therewith
d. mechanical or electrical breakdown or derangement in respect of the particular machine
apparatus or equipment in which the breakdown or derangement originates
9. Loss, destruction or damage due to Burglary, theft, and/or any attempts thereat
10. Breakage, cracking, or scratching of crockery, glass, cameras, binoculars, lenses, sculptures,
curios, pictures, musical instruments, sports gear, and other similar articles of brittle or fragile
nature;
11. Loss or damage to Property in transit
12. Loss, destruction or damage caused by
a. Shortage in supply or delivery of materials, or shortage due to clerical or accounting
error
b. any wilful act or wilful negligence on the part of the Insured or any other person acting on
his behalf
Subject otherwise to the terms, conditions and exceptions/exclusions of the Policy.
UIN: IRDAN152RP0004V01202021/A0017V01202122

Kotak Bharat Sookshma Udyam Suraksha
Page 1 of 1
Kotak Mahindra General Insurance Company Ltd. CIN: U66000MH2014PLC260291; Registered Office: 27 BKC, C 27,
G Block, Bandra Kurla Complex, Bandra East, Mumbai - 4000051. Office: 8th Floor, Zone IV, Kotak Infiniti, Bldg.
21,Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai – 400097. India. IRDAI Reg. No. 152

